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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 351/00537/2017 	V 	Date of order: 13.0 )i 8 

Present: Hon'ble Mr. V. Ajay Kumar, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 
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Respondents 

For the Applicant 	: 	Mr. R. Kumar, Counsel 

For the Respondents : 	Mr. M. Lall, Counsel 

ORDER(Oral) 

Per Mr. V. Ajay Kumar, Judicial Member: 

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Lall, Ld. 

Counsel for the official res 
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3. 	In the circumstances. the OA i disposedof. without1 going intO the m.eri 

of the case, by permitg the 	 freh representation veitilat1 

his grieva:nces  to the respondents wft 	two Wekfrorn the date of receipt o a 

copyof this order and UQfl rec1pt of such ,repreentatiQn from the applicant, the 

respondents shall consider t 	amand pass a appropnate reasoned anl 

speaking order thereon in accordance wtth law withit a period of sixty days 
N. 

therefrom However, till the said representation is decided, one vacancy forth e 

post of Bus Conductor shall .rmain unfilld out ofthenotification said to hae 

been issued by thé;espondents for regular recruitmept. 	..• 	 I) 

all— 

(Nandita Chatterjee) 
	

(V. Ajay Kumar) 
Administrative Member 

	
Judicial Member 
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